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GOVERNMENT OF INDIA
MINISTRY OF COMMERCE AND INDUSTRY
DEPARTMENT OF COMMERCE

POLICY CIRCULAR No. 16 / 2004-09
NEW DELHI: the 18th January, 2005,

To,

All Licensing Authorities,
All Commissioners of Customs,

Subject : Clarification regarding supplies made to SEZ units after 15t September,2004 — regarding.

Representations have been received regarding availability of DFRC on supplies made to SEZ
units.

The issue has been examined and it is hereby clarified that since all supplies to SEZs is
treated as physical exports with effect from 15! September 2004, such supplies will be entitled to the
benefit of DFRC under the Foreign Trade Policy.

This issues with the approval of Director General of Foreign trade.

(PRATIMA DIKSHIT)
Jt. Director General of Foreign Trade

(Issued from F.No. 01/92/180/34/AMO5/PC.II)
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